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14.1. lin. 

";NDUSTRIAL DISPUTES (AMEND, 
MENT) BILL" 

(Amendment of sectioft 15) 

Shri Ram J[risIwl (Mahendergarh): 
I beg to mOVe for leave to Introduce 
a Bill further to amend the Industrial 
Disputel Act, 1947. 

Hr. Deputy-Speaker: The question 
iI: 

"That leave be granted to intro-
duce a Bill further to amend the 
Industrial Disputes Act, 1947 .... 

Th. Motion WQ8 adopted. 

Shri Ram J[risIwl: I introduce the 
Bill. 

lU81 hra. 
COMMlSSWNS OF INQUmy 

(AMENDMENT) BILL" 
(Amendment of section 8) 

Shrl Ram KrIshan: Sir, I beg to 
move for leave to introduce a Bill 
further to amend the Commissions of 
IMuiry Act, 1952. 

Mr. Deput,-Speake": The questiOn 
is: 

" 

"That leave be granted to intro-
duce a 'Bill further to amend the 
Commissions ot Inquiry Act, 1952." 

The Motion was adopted. 

Shrl Ram Krishan: I introduce the 
Bill. 

14.3'7 bra. 

MINIMUM WAGES (AMENDMENT) 
BILL" 

(Amendment of the Schedule) 

Mr. Deputy-Speaker: The questioD 
la: 

"That leave be granted to Intra. 
duce II Bill further to amend 11'-
Minimum Wages Act, 111411.', 

The Motion WQ8 adopted. 

Sbrl Ram KrIshaD: I introduce the 
Bill 

lU'7j lin. 

CONSTITUTION (AMENDMENT) 
BILL" 

(Amendment of the preamble anel 
8ubstitutioft of article 38) 

Shri RajeDdra SlDgh (Chapra): Sir, 
beg to move for leave to introduce 

a Bill further to amend the Constitu-
tion of India. 

Mr. Deputy-Speaker: The question 
is: 

"That leave be granted to intro-
duce a Bill further to amend the 
Constitution of India .... 

The Motion was adopted. 

Shri Rajelidra SlDrh: I introduce 
the Bill. 

lU'71 hra. 

CONSTITUTION (AMENDMENT) 
BILL" 

(Amendment of articles 136, 226, 227, 
228 and 329) 

Shri Ram KrIsIuUl: Sir, I beg to SIIrI Shree NaraJu Das (Dar-
move 'or leave to introduce' a Bill bhanga): Sir, I beg to move for leave 

.. "turther to amend the Minimum Wage. to introduce a Bill further to amend 
Act 1948. tlie Constitution of India. 
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